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An Act to repeal the Bombay Maternity BenefitAct, 1929, the
Hyderabad Maternity Benefit Act and the Central Provincesand
Berar Maternity Benefit Act, 1930, as applicable to factories.
WHEREAS it is expedient to repeal the Bombay Maternity Benefit
Act, 1929, the Hyderabad Maternity Benefit Act and the Central
Provinces and Berar Maternity Benefit Act, 1930, as applicable to
factories; It is hereby enacted in the Fifteenth Year of the Republic
of India as follows

1. Short Title :-

This Act may be called Bombay Maternity Benefit, Hyderabad
Maternity Benefit And Central Provinces And Berar Maternity
Benefit (Repeal) Act, 1964.

2. Repeal of Bom. VII of 1929. Hyd. VII of 1349 Fasli. C.P.
and Berar :-

On the application of the Maternity Benefit Act, 1961 (53 of 1961)
to factories in this State, the Bombay Maternity Benefit Act, 1929,
the Hyderabad Maternity Benefit Act and the Central Provinces and
Berar Maternity Benefit Act, 1930, as applicable to factories shall,



subject to the provisions of section 27 of the Maternity Benefit Act,
1961, stand repealed.



